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FY[REHABILITATION OF DISPLACED PERSONS
IN MANIPUR

114. SHRI SUNDER SINGH BHAN-
DARI : Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHABI-
LITATION be pleased to state :

(a) whether it is a fact that possession
of the land allotted to the displaced families
in Manipur in 1970 has not so far beemn
given to them;

(b) whether it is also a fact that these
displaced persons are being compelled to
make payment of premia despite the fact
that they are exempt from such payment
under the land allotment rules; and

(c) what are the details of the schemes
under Government’s consideration for per-
manent rehabilitation of these displaced
persons 7]
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t[THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT) : (a) to (c) The information is
being collected from theé State Government
and will be laid on the Table of the Sabha.]
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1[ 1 English translation.
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T[COMPLAINTS AGAINST THE VICE-CHAN-
CELLOR OF THE PUNJAB UNIVERSITY

115. SHRI SUNDER SINGH BHAN-
DARI : Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleastd to state :

(a) whether Government have received
any complaints levelling charges of corrup-
tion and alleging irregularities in the
appointment of members of the Senate,
promotions of the teaching staff on political
grounds and mis-appropriation of funds
against the Vice-Chancellor of the Panjab
University, Chandigarh; and

(b) if so, whether Government propose
to institute a high level probe into the mat-
ter 7]
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t[THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER) :
(a) and (b) Government have received
complaints levelling various charges against
the Vice-Chancellor of Panjab University,
Chandigarh. The matter is under examin-
ation.] .

SALE OF WHEAT IN PUNJAB AND HARYANA
MANDIS

116. SHRI IBRAHIM KALANIYA :
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state :

(a) whether Government are aware that
the price of wheat sold by farmers in the
Mandis of Haryana and Punjab was much
less than the support price fixed by Gov-
ernment,

(b) if so, what was the highest and the

s



